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LARANG SAI): I beg to lay on the 
Table—

(1) The following statements 
(Hindi and English versions) show­
ing the action by the Government 
on various assurances, promises and 
undertakings given bv the Ministers 
during the various sessions of Lok 
Sabha -

(1) Statement No 
XXIX-Tenth

Session, 1914
( 11) Statement No 

XXI-Twclth 
Session, 1974 
<111) Statement No

IX-Severteenth 
Session, 1976

I
Fifth I ok
Sabha

(iv) Statement 
Session, 1977

(v) Statement 
Session 1977

(vi) Statement 
Session, 1977 
<vn) Statement 

Session, 1978

No Vl-rnst

No IX-Setond

No V-Third

No Il-Fouith

<2) A statement (Hindi and Eng­
lish versions showing reasons for 
delay m the Implementation Reports 
\Placed m Library. See No LT-2298/ 
78]

Employees’ P F (A mdt ) Sciifme, 1978
SHRI LARANG SAI On behalf of 

Shri Dr Ram Kirp&i Smha, I beg to
3 ay On the Table a copy of the 
Employees' provident Funds (Amend­
ment) Scheme, 1978 (Hindi and English 
versions) published in Notification No 
G S R  602 in O w fte  of India d'atod 
the 6th May, 1978 under sub-section
(2) of section 7 of the Employees’ Pro­
vident Funds and Miscellaneous Pro­
visions Act 1952 \ Placed iv Library
See No LT-2299/78]

"NfoTIFICATION XJNDER CENTBiVL EXCISE 
RtJtXS, 1944

THE MINISTER OF STATE IN THE 
MINISTRY OP FINANCE (SHRI ZUL- 
FIQUARULLAH) I beg to lay on

the Table a copy of Notification No. 
G SR  273(E) (Hindi and English ver­
sions) published m Gazette of India 
dated the 9th May 1978, issued under 
the Central Excise Rules, 1944 
fPIated in Libraiy See No LT-2300/ 
78 J

COMMITTEE ON PETITIONS

( 1 ) Mtnutfs

irft ftrwr (fOvrnwii) # wsV 
t o  *t<it «n *nfarT afafa *rr ft

ism  r  Tr43n?V httht 
TT r 1
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COMMITTFE ON PAPERS LAID ON 
THE TABLE

Sixth R eport

SHRI K ANWAR LAL GUPTA 
(Delhi Sadji) Sir I beg to present 
the Sixth Report of the Committee on 
Paper*, Laid on the Table

RAILWAY CONVENTION COM­
MITTEE

Third Riport

■ SHRI KRISHAN KANT (Chandi­
garh) I beg to present the Third 
Report of the Railway Convention 
Committee on Action Taken by Gov­
ernment on the recommendations con­
tained in their Ninth Report, 1973 on 
|“Social Burdens on Indian Railways"


